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service and presently working as e OTTEMDRNT. s

ﬁame irndl
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*

myselif, my spouse and dependants*:

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

joint ctlng the extent of joint ownership will also have to be
given) pusHPA  HARSH  RTVA
KorPRE  kumAR _ KomART
Sr. Description Sakr Spouss Dependant-1 | Dspendant-2 | Depandant-3
ha, Name{S] Nama Name Etc. Name |
| {1} | Cash
{\. 5,000 [-| Spoal- ML NMTL =
(il} | Deposits In B
Banks, Financial gg LARY
Institutions And A TL T
Non-Banking a s 8}000/ M NIL S
Financial ! -
Companies 0000/
(illy | Bonds, - ;
Debentures and = %
| Shares In N1L -— e —
| companies
(iv) | Other financial | L7 € fojicy
institutions, Sl
NSS, Postal |52 835 A
Savings, LIC |34, 2541 NTL o —
{v) | Mator Vehicles
| (details of 7 ) e
make, etc.) Nt = S g3
v Jewm::r'; (give Grol0-209
details o 7 ) L
weight and NLL |As faf'”:f N L s o
value) STLWER-A%
, | 45~ 90009/~
(vli) | Other assets, | o~ E
such as values Ll Lt ) = = s
of claims / ﬁiﬁ 2 al
interests o

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books In the case of non listed

companies should be given. :
* Dependant here means a person substantially dependent on the income of the

employee,
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[Note: Properties in join

also have to be Indicated]

t ownership indicating the extent of joint ownership will

Sr.

Description

Self

Pu.sgﬁ. HPARSH kum AR Ry A KomARL
Dependant-2

|_No.
(1)

Agricultural Land
- Location{s}

- Survey number(s) NIL

- Extent (Total
measurament)
-Current market value

NIL

" spouse

| Dependant-1
) Name

Etc. Name

Dependant-3 |

()

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total i
measurement)
-Current market value

NTL

(i}

Buildings {Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value_

NIL:

(iv)

Houses / Apartments,
ek,

- Location(s)

- Survay fdoor
number(s}

- Extent (Total
measurement)

- Current market
value

NIL

)

Others (such as
interest In property)

NTL

-

(2)

1 give herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

Sr. Description Name & address of Bank / Amount cutstanding as
No, l'lnnughl lmtitu:i?:ls{s) ! [T, PR
: f en :
{a) | (i) Loans from Banks 98I 61K A M ANDAL 2,50, 000/
{1l) Loans from financial
institutions NI NI L
{iil) Government Dues:
{a) dues to departments
dealing with government NI & NI L
accommedation
(b} dues to departments
dealing with supply of NEL NI L
I
(c) dues Jﬁn departments
dealing supply of 7
electricity NT L NIL

/’—D;“\c-%l\ vy St



(d) dues to departments
dealing with telephones
{e) dues to departments

NT L § VIl

dealing with government v} ¥
transport (including ‘
aircraft and helicopters) ?

| {F} Other dues, If any 1A 5

{b} {1} Income Tax including
surcharge [Also Indicate
the assessment year upto NIL 1)
which Income Tax Return -
fled. Give also Permanent | AN -DEDP52255P
Account Number (PAN)]
(il) Wealth Tax [Alsa
Indicate the assessment T L L
year upto which Weaith i e
Tax return filed, ]

"(iii} Sales Tax [Only in ‘
case of proprietary NT L NT L
| business] :
{iv) Property Tax : 13 i

GPF/CPF/PRAN No, Prs/8LA - 134.6 J
Gender (/F) :

Date of Birth ‘a ol2 | 1o | 1|9 |7 |2 | wommmm

Class/Group o c

| (ay8ic)

- g ME3S ENGER Ay

(Fu!l Naarue e.g. B.A.5.-Bihar Administrative Smuce

B.S.S. Bihar Secretarlat Service etc,)

Home District 3= [ J}QMUI - ] :
I hereby declare that the above details are true to the best of my
knowledga and belief.
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Signat
Name of Employee: ﬁiﬂ/&fﬁ”kﬂﬂﬂﬂﬁﬁl‘@_ﬂ
place:. CATNVA....... Designation:...QFFLCE.. ATTENMIANT.,
: Bate:‘.‘.og/ﬂt?.-z.ﬁ’. ... pepartment:. 3L HAK LEGTSL ATLvE HSSErBLY, PR,
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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